
INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI 
CAUSE LIST OF PRONOUNCEMENTS 

FOR 06th May 2026 (Wednesday) 
Court Room No. ^Time:

(VC link for the Court Room is as given in the Constitution for the period)

Before M. Balaganesh, AM and Shri Yogesh Kumar U. S., JM
Appeal No. Assessee Bench Date of 

hearing
Author

1 ITA 530 Del 2026 Swati Katyal C 10.03.2026 M. Balaganesh

BEFORE SHRI M. BALAGANESH, AM AND SHRI ANUBHAV SHARMA, JM_____
Pronouncement

Srl Appeal No. Assessee Bench Date of 
hearing

Author

1 ITA 9181 Del 2025 Devesh Singh B 04.05.2026 M Balaganesh
2. ITA 9183 Del 2025 Jitendra Kumar chhabra B 04.05.2026

3-4 ITA 9187
9188

Del 
Del

2025
2025

Abhisar Estates Pvt Ltd B 04.05.2026

5-6 ITA 9070
9071

Del 
Del

2025
2025

Rama Garg B 04.05.2026

7-9 ITA 9180
9179
9178

Del 
Del 
Del

2025
2025
2025

Ravi Renewable Pvt. Ltd B 04.05.2026

10 ITA 4966 De! 2025 Aditya Tapuriash B 05.05.2026

Assistant Refistrar’



ITAT, DELHI BENCHES, DELHI

CAUSE LIST OF 
PRONOUNCEMENTS

FOR 6th May, 2026 (Wednesday)

Chamber/Court Room No.^ Time: - 10.30 AM

Before Shri Mahavir Singh, Vice President 
and

Shri S. Rifaur Rahman, Accountant Member

Srl 
No.

Appeal Number Name of Party Bench Date of 
hearing

Author

1-3. ITA 7370, 
7369,7368

DEL 2025 Amit Katyal vs.
DCIT

E 10.02.2026 AM

Before Shri Challa Nagendra Prasad, Judicial Member 
And

Shri S. Rifaur Rahman, Accountant Member

1. ITA 6042 DEL 2024 BOEING INDIA PVT.
LTD. VS. DCIT

I 11.02.2026 AM

2. ITA 1291 DEL 2022 EBRO INDIA PVT.
LTD. VS. ACIT

I 11.02.2026 AM

Before Shri S. Rifaur Rahman, Accountant Member 
AND 

Sh. Vimal Kumar, Judicial Member

1. ITA 6156 DEL 2025 Vinita Nitin Chaudhary 
vs. ITO

G 10.3.2026 AM

Before Shri S. Rifaur Rahman, Accountant Member 
AND

Sh. Raj Kumar Chauhan, Judicial Member

1. ITA 989 DEL 2025 DCIT vs Denso
Haryana Pvt. Ltd.

E 09.02.2026 AM

2. ITA 3114 Del 2023 ACIT vs. Tumlare 
Software Services Pvt. 
Ltd.

E 09.02.2026 AM

ASSISTANT REGISTRAR


